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1 2 3
Chandigarh 3.84 12.33
Dadra and Nagar Haveli 4.82 18.66
Daman and Diu 16.71 7.32
Lakshadweep 7.68 29.37
Puducherry 40.91 40.65
TotaL (ALL-INDIA) 31.44 22.37

Data on clothing needs of the poor

1567. SHRI VIJAY GOEL: Will the Minister of STATISTICS AND PROGRAMME
IMPLEMENTATION be pleased to state:

(a) whether Government has conducted any survey or has any data on the

number of poor and homeless people in the country who do not have adequate and

necessary clothing including people who live in extreme climates or disaster prone

areas in the country; and

(b) if so, the details thereof and if not, the reasons thereof?

THE MINISTER OF

STATE OF THE MINISTRY OF STATISTICS AND

PROGRAMME IMPLEMENTATION [GENERAL (RETD.) V. K. SINGH]: (a): No, Sir.

(b) Does not arise.

Funds to set up Project Implementing Units at ULBs

1568. SHRI K. C. TYAGI:

SHRI KIRANMAY NANDA:

Will the Minister of URBAN DEVELOPMENT be pleased to state:

(a) whether Government proposes to enhance the funds provided for construction

of Individual Household, Community and Public Toilets;

(b) if so, the details thereof and if not, the reasons therefor;

(¢) whether funds provided to set up Project Implementing Units at the Urban
Local Bodies (ULBs) level with 1.5 per cent of the total budget earmarked for

capacity building activities is likely to be increased; and

(d) if so, the details thereof and if not, the reasons therefor?
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THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT
(SHRI BABUL SUPRIYO): (a) to (d) There is no proposal to enhance the fund
provided for construction of Individual Household and Community Toilets and setting
up of Project Implementation Units at Urban Local Bodies (ULBs) level. There is
no Central Government support for construction of Public Toilets under Swachh
Bharat Mission (SBM).

Exchange of flats to help paraplegic persons

1569. SHRI RAM KUMAR KASHYAP: Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) whether Government is aware that Delhi Development Authority (DDA) is
harassing paraplegic persons by not exchanging their freehold flats to ground floor

thereby depriving them to live in their flats; and

(b) if so, the steps Government propose to take to help paraplegic persons
to ensure that the freehold DDA flats owned by paraplegic persons are exchanged

without any hassle?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT
(SHRI BABUL SUPRIYO): (a) and (b) Delhi Development Authority (DDA) has
informed that DDA examines the cases of physically challenged applicants including
paraplegic persons as per the guidelines/circulars issued from time to time and needful
is done in respect of deserving cases. However, there is no policy for change of

floor after the flats have been converted from leasehold to freehold.
Encroachment on Kanjhawala road

+1570. SHRIMATI BIMLA KASHYAP SOOD: Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) whether Government is aware that the main Kanjhawala road connecting

Rohini Sector-20, 21, 22 with outer Ring road is encroached upon;

(b) whether any concrete action has been taken by Delhi Police or other agencies
to remove the encroachment of stone market, furniture market and car workshops

located in Mangolpur village and Poonth Kala village;

(c) whether any efforts have been made by Government in this area to smoothen

the movement of vehicles and to reduce pollution; and

(d) the details of the steps taken/being taken in this regard?

+ Original notice of the question was received in Hindi.



